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according to the agreement, are requir-
ed to supply adequate labour com-
mensurate with the gquantum of work.
Since the average requirement was
assessed as 110 men per day the Divi-
sional Superindent, Allahabad, in order

to exercise requisite control, issued
instructions for maintaining proper
records of labour supplied by the

Society from day-to-day.

(b) The Society was aware of the
fact that they are paid a lumpsum
amount of Rs. 21,175 per month on the
basis of 100 men per day. No fcti-
tious records are being maintained by
Railway staff.

(c) No.

(d) Does not arise.
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Tetaj Strength of S.C. and §.T. PWIls.

2744, SHRI R. L. KUREEL: Will the
Minister of RAILWAYS be pleased to
state:

(a) what is the total strength of
P.W.Is. Grade 250—380 Reviseqd scale
Rs. 425—70q who were promoted to
Grade 550—750 on Northern Railway
in the year 1975, 1976 and 1977;

(b) what is the total strength  of
S.C. and S.T. PW.JIs. who were
promoted to Grade 550—750, whethér
the reserved quota for SCs and STs
is fulfilled; and

(c) if not, reasons therefor, who
were the responsible officers for not
filling up the quota, what action is
proposed to be taken against them?
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